Written Answers

4509
linoleum, groundnuts, coir yarn and
coir goods, mica, tobacco, jute raw,

wool raw, opium medicinal herbs and
drugs, readymade garments, fruit
and canned fruits and engineering
goods, such as machine tools, Railway
wagons, rolled steel products, chemi-
cal equipment etc.
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$[AccmENT TO DECCAN EXPRESS

1038. SHRI RAM SAHAI: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether it ig fact that the
Deccan Express coming from Banga-
lore to Poona met with an gccident on
or about the 28th July, 1967 and as a
resuly thereof the engine and four
bogies were derailed; and

(b) if so, what was the extent of
loss of life and property and who
were responsible for the accident?]
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+[THE MINISTER OF RAILWAYS
(SHRI C. M. POONACHA): (a) Yes,

the accident occurred on 28th July,
1967.

(b) In this accident no one was
killed or injured. The cost of damage
to railway property was estimated ap-
proximately at Rs. 4,709.

The accident wasg caused by the
falling of a boulder on the track in a
deep cutting on account of heavy rain,
causing distortion vt the rail for
which no body was held responsible.]
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+[ 1 English translation.
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T[TRANSFER OF COACH ATTENDANTS FROM
COMMERCIAL To MECHANICAL SIDE
oN N. RamLway

1039. SHRI REWATI KANT
SINHA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is a fact that the
General Manager of the Northern
Railways issued orders transferring
the services of coach attendants from
Commercial to Mechanical side where-
as in other Railway zones their ser-

vices continue to be in the Commer-
cial side;

(b) whether the coach attendants
went on a strike from 12th to 24th
July, 1967 as a mark of protest against
the orders;

(¢) whether it is a fact that imple-
mentation of the orders was postpon-
ed in Delhi division whereas in
XKanpur, Allahabad, Saharanpur and
Moradabad Divisions the rders con-
tinue to be in force; ang

(d) it answers to parts (a) to
(c) above be in the affirmative what
is the policy of Government in this
regard and whether Government
would cancel the order of the General
Manager?]
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+ITHE MINISTER OF RAILWAYS
{SHRI C. M. POONACHA): (a) Yes.

(b) No, but certain representations
were received mgainst these orders.
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(c¢) Implementation of these orders

has been postponed on all the Divi-
sions and not on Delhi Division alone,

(d) The matter is under examina-
tion.]
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1 [DIFFICULTIES OF COACH ATTENDANTS

1040, SHRI REWATI KANT
SINHA: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the attention of Gov-
ernment hag been drawn to the diffi-
culties experienced by coach atten-
dants due to the fact that no arrange-
ments exist for them to stay at the
stationg of divisional  headquarters
after they have performed their
duties and that they have not been
provided with safe places in trains
where they couldg keep their luggage
while on duty; and

(b) if so, whether Government
propose to provide an almirah with
lock in trains and also a room at the
stations of divisional headquarters
where they could stay?]

+[ 1 English translation.



